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Unexported Powerloom Cloth

5461. SHRI R. KOLANTHAIVELU: 
Will the Minister of COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION be pleased to state:

(a) the stock of export quality of 
powerloom cloth lying unexported;

(b) the period for which the stock 
has remained unexported;

(c) the state of quality of such- 
cloth and the percentage thereof which 
has been damaged; and

(d) the precise part played by the 
State Trading Corporation in export 
of powerloom cloth?

THE MINISTER OF COMMERCE: 
AiVt> CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN 
DHARIA) : (a) Government has not 
received reports about any export 
quality powerloom cloth lying unex­
ported.

(b ) and ( c ) . Do not arise.

(d) The State Trading Corporation, 
does not play any role in the export 
of powerloom cloth.

Loss of Revenue to Government due 
to Unauthorised Powerlooms

5462. SHRI R. KOLANTHAIVELU: 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state:

(a) the cost of a permit for the 
establishment o f powerloom factories 
and the extent of revenue to Govern­
ment therefrom for the whole of India 
and Tamil Nadu in particular; and

(b) the estimated loss of the rele­
vant revenue due to unauthorised 
powerlooms in India and Tamil Nadu 
respectively?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN" 
DHARIA) : (a) The fee for a textile 
permit is Rs. 100 per loom to be paid 
at the time of the issue o f the permit. 
The number of authorised powerlooms 
in the country is 3.47 lakhs out of 
which the number of looms in Tamil 
Nadu is 32,781. The one time reve­
nue to the Government o f India from




